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M/S YOG SANDESH, 
Patanjali Yogpeeth,  

Delhi Road, Bahadarabad, 
Haridwar (Uttrakhand) 

Appellant 

 
Vs. 

 
 

COMMISSIONER OF CENTRAL EXCISE 
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Shri B.L.Narasimhan & Ms. Purvi Asati, Advocate for the Appellant 

Shri Harshvardhan, Authorized Representative of the Respondent 
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HON'BLE MR JUSTICE DILIP GUPTA, PRESIDENT 
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DATE OF HEARING : 07/12/2022 

                                      DATE OF DECISION: 23/12/2022 
 

ORDER 
 

P V SUBBA RAO: 
 

The appeal is allowed. For order, see order of date in 

Service Tax Appeal No. 53183 of 2014.  
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